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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 417/2022

Niranchan Bagchi ... Applicant 

Versus 

State of Uttarakhand & Ors. . .. Respondents 

Reply Affidavit on behalf of the National Mission for Clean Ganga in compliance of the order 

dated 13.02.2025 

I, Anup Kumar Srivastava, S/o Late P. L. Srivastava, aged 58 years presently posted as the 

Executive Director, Technical in the National Mission for Clean Ganga (NMCG), O/o WR, RD & 

GR, Ministry of Jal Shakti, New Delhi and am duly authorized and hereby solemnly affirm and 

state as under: 

1. That I am duly authorized for and on behalf of the Respondent No. 9 to swear to the

present affidavit. I am fully conversant with the facts and circumstances of the present

case from the records.

2. That I have been authorized to swear this affidavit on behalf of NMCG by the Competent

Authority. Further, it is stated that I have gone through the relevant files and records in

the present case.

3. That at the outset it is submitted that NMCG is one of the authorities constituted in

accordance with the provisions of sub-section 3 of Section 3 of the Environment

(Protection) Act, 1986 vide notification no. S.O. No. 3 l 87(E) dated 07.10.2016, published

in the gazette of India. NMCG has been mandated with for the implementation of

programs for protection, prevention and rejuvenation of river Ganga and its tributaries

christened as the Namami Gange Programme (NGP) of the Central Government.

./ 
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